
JO~ WrItten A"swer" 

(f) The revisions are related to cost 
inputs of the banks in re'lalion to specific 
service, No i:Tlmedia te re·examination 
appears call d for. 

[Translation) 

Settio up a Textile in Barabaoki in 
Seventh Plan 

870. SHRI KAMLA PRASAD RAWAT: 
Will the Min i ter of TEXTILES be pleased 
to state: 

(a) wh ther Gl)Vernm nt are considering 
setting up of textile mills in Public S~ctor 
during Seveth Five Year Plan period; 

(b) if so, whether Government propose 
to set up a tex tile mill in district 8arabanJd 
of Uttar Prad t sh; and 

(c) if not, the ft! a ODS therdor ? 

THE MINISTER OF STATE OF THE 
MINlSTR Y OP TEXTI LES (SHR[ 
KHURSHID AL)\M KHAN) : (a) No, S ir. 
However, one Textil s Mdl viz . Mi s U .P. 
State Spinning Mills Co . ha, Already b",en 
set up as a .. ub idia ry of til ", . rd t'.! T l:! xli/e 

I . 
Corporat io n at Bar abank i i.n Uttar Pradesh. 

(b) Does not arist' . 

(c) There is no provision in I h '~ Plan 
for this purpose. 

rlt ten Answers 

Takeover of B.I.C. Ltd. and Igi 
Mills by Government , 

i6~ 

871. SHRI RAJ KUMAR RAt: Will 
the Minister of TEXTILES b plea d to 
state: 

(a) whether Oovernment had taken 
over the woollen mil! (Lal Imli) of B.I.e. 
Ltd ., Kaopur Textile Mills No. It Elgin 
Mill No.2 and Kanpur Textile Mill becau e 
these mill wer declar~d sick; 

(b) if so, the detail ' regarding efficiency 
and annual production of each mill after 
their takeover; and 

( c) the amoun t of profi t ea rned by ea b 
mill; and 

(d) the perc.:nt ge f bonus distributed 
-among the workers year-wise a fter the take-
over of the emili' ? 

THE MlNfSTER OF STATE OF THB 
MINISTRY OP TEXTILES (SHRI 
KHURSHID AL~M KHAN): (a) The 
Government acquired a ll the priva tely held 
shares in the Sri tish India Corpora lion 
Ltd., along with its sub idi ar ies aod as ets, 
throu h th _ 8ri t i ~ h Ind ia C rp r tio n Ltd. 
(Acqui')irion of Shares) Ordina nc 198', with 
a view to int ! /" alia, af guarding the invest-
m ents already made and for nabling 
further investment. 

(bl to (d). A tatement giving thl! r quired 
particulars from 1981 ·82 uwards is giv D 

bolow. 

Statement 

(Rs. in lakh ) 

Year Cawnpor ? N :w Egerton Total Elgin Mill Total Cawopore 
....,..;oo...._. ...... ,..__ 

WooJlen Woollen Mill (BIC) No. I No. II Textile 
Mills, Dhariwal Kanpur 
Kaopur (DhariwaJ) 
(La I ImJi) 

1 2 3 4 S -6 7 '8 

PRODU TON 

19 1-82 1129 875 2004 1256 1331 2587 918 
1982·83 ]207 101 2225 1354 1244 2598 1006 
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1983·84 

1984-85 

2 

1212 

1529 

3 

709 

1006 

CASH PROFIT/LOSS 

1981 .. 82 

1982-83 

1983 .. 84 

1984·85 

HONUS 

198J -82 

J982-83 

1983-84 

1984-85 

[Eng/iJh] 

(* x-gratia bonus) 

4 5 

2001 1124 

2535 1153 

(-)698 
( -)889 

(-)1201 

(-)1349 

8.33% 

8.33% 

8.33~) 

8.33~J 

Facilities to For£>ign Tourisfs to Pay Hotel 
Bills in Indian Currency 

872. SHRI MUKUL WASNIK : Will 
the Minist r of PARLIAMENTARY 
AFFAIRS AND TOURISM be plea ed to 
state: 

(a) whelh r the foreign tou rists who 
were hitherto requir d to pay their hotel 
bills in foreign exch3nge are to be allowed 
in certain <;ases to pay the bills in Indian 
currency; 

(b) if so, the na ture of circumstances 
in which the foreigners can make payments 
in Ind ian currency; and 

( ) the e tima ted los'\ of for igo ex-
cha nge to t h country due to this concession 
in 1985·86 and 1986-87 1 

6 

1133 

jJ94 

7 

2257 

2347 

( - )535 

(-)460 

(-,)764 

(_. )1044 

8.33% 

8.33% 

8.33% 

8.33% 

8 

1072 

1057 

<+)4 
(+)20 
(-)40 

(- )144 

8 330/0 + 1.67% * 
8.33 % +3.67% * 
8.330/0 

8 330/0 

of hotel bills by foreigners in foreign x-
change, wh ereby they will also be able to 
make payment of hot el b ills in Indiao 
Rupees orovided such pay me nt is made · out 
of the rupee quiva lan t ob tained from the 
cnca . hm nt of foreig n exchange or travel 
Jers' cheque'S th rough authorised agent s A 
form al not ifica lion is to be i su ed. 

(c) As the paymen t ' in Indian currency 
will be made out of the rupees obtained 
from thl! ncas hmcnt of for ign exchange. 
the quest ion of any loss o f foreig n ex" 
change to the country doe not arise. 

Propo al for Andaman being Declared as 
Free Port 

873 . SHRI BRA]AMOHAN MO-
HANTY : Will the Minister of COM· 
MEReE be pleased to state: 

(a) whether there is any propos 

TH OF PARLJA· 
. under considerati n f r d claring Andaman 

as a free port; 
M NTA R AIR AND TOURISM 
(HRJ K .. BHAGA ) : (a) 8.od (b). 

v rum nt' h~ decid d t modify the 
provi ion r g rdin compu) ory payment 

(b) whetb r the non ·re idcnt Indians 
have tf rec.1 to un rlake th :-esponsibility 
to S t up lh free port; 




